Central Administrative Tribunati

this the day of 13th December, 2002
don'ble Sh.Shanker Raju. Member{J)

Shri: klshan Lal

2/0 Sh. Shislian, retired Sweeper/Safal Karamchar:,
R/c Qr. Wo. 103%. Vinobha Puii,

Lajpat Nagar-II. New Deihi. ... Appltitcant.
(By Advocate: HWone)

Lt. Governor,
Govt. of NCT of Delh.,
Ray Niwas, Delhi.

[SY

The Director,
Training and Technical Education,
Pitainpura, New Deih..

D

Principal,
G.B.Fant, Polytechiic,
Okhla. Wew Dellt.

Lo

y and Accounts,
.AIII, RBI Bu.iding,
Deihi. .. .Respondents

ORDER(ORAL )

By Hon’ble Sh.Shanker Raju, Member(J)

As the directions contained 1nh orders dated

20.10.2002, 11.11.2002 and 20.11.2002 have not 1Deen

complied with. Earlier representati:ons made by the
applicant has not Leen placed oun record. Wone for the

applicant even on the second cail. OA 15 disnissed 1n

default as well as non-compliance of the directions.
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